4

i
f

Xl
NG

BE

PRINCIPAL

CENTRAL ADMINIGSTRATIVE TRIBUNAL,

2601

this 14th day of December,

New Delhi,

Applicant

Delhi .

Mandi,

Aryapura
Chandra 5ingh,

Bubzi

Delhi
PWD Deihi Admn.

Works Department

Zone—1

1)
ing, 7th Floor
New Delhi

retariat,
nginesr

d c
1 E
MS0 Buiil

8

) 4-

Police Hars.,

Rasspondents

CRDER{oral)

respondsnts to regularise his

the

O
4

up D post with

~
Gito

facts of the case are that the appl

Brief

osan

I

has

months and thersafter his term

o
(@]

(]

such

is continuously working for

he

that

w

—e—

representati

me has not baen

SR ko
out the a

on

=
a




5

3. Respondents 1in their reply have stated that the
applticant 1is not a government sservant and hence the OCA
is outside the jurisdiction of the Tribunal. As he is
not holding any <civil post he is not ent
regularisation. They have also stated tha the

applicant has not been able to prove that hs is

continuously employed for 9 years as claimed by him.

. . —~ . + L 1
Since he i8 not a government sarvant, LNers 13 no

question of giving any relief to him and hance the ©OA

deserves to be dismissed..

4, Heard the learned counssel for the rival contesting

)

partiss and perused the rsecords. During the courss of
the arguments, learned counsel for ths appiicant drew my
attsntion to various documents from page 30 to 113 of
the paperbook to show that the appiicant has been
working continuously with tﬁe respondsents for the psriocd

from 1991 to 2000. He also drew my attention to the

Agricultural University Vs. R.L.Bechar & Ors. (2001)2
SCC 574, wherein it has been held as unhdsr:

"35, In the present case aftar absorption of

employees under clauss 1, we havse already directed

the GState Government what they have to do in

coordination with the appeiiant University to

assess and find additional regular posts required

by the University. 1In doing so, they shall Keep

~in mind the continuous work which the workers ara

doing for a long number of years and after fixing

the number it should further Crsate such

additional posts as necessary and absorb tham.

This exerciss is to bs undsrtaken, as aforesaid,

within six months".
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